Central Administrative Tribunal
principal Bench, Now Delhi,

A, No.2076/95
o R No,726/96

New Delhi this the 16th_Day of Hpril, 1996,
Hon'ble Mre B. K Singhy Member (A}

Sh, Ghulam Sabir,

s/oc late Sh, R mzan Khan,

C.249, Minto Road Complex, '

Ney Delhi-=110002¢ Applicant

(through Sh, Asraf Ahmed, advocate)

versus

1, Union of India, through
the Director of &states,
Ministry of Urban Ozeelopment,
Govt, of India, Nirman Bhawan,
New Delhi,

2. The Diractor General, :
A1l India Radio Broadcasting Housa,
Parliament Street,
New Delhi,

3, Shri P,M, Misra,
Estate Officer,
Directorate of &states,
Nirman Bhawan,

Neu Delhi, ’ Ragpandants,

@
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(through She M, K Gupta advocate)

maaa(uénl.)

delivered by Hon'ble Sh, B, K. Singh, fember (A}

In view of the latest judgzament of the
Hon'ble Supreme Court in case of Life Insurance
Corporatibn of India Vs, Shiva Prasad Tripathl & fro,
(1996 (1 )5 CALE Page 541),hthe Cour ts/ Tribunals are
totally barred from grantiné any injunction/stay
order after auictioé orders have heen passod by the
Estate OFficer/Appellate Authority, Thuy have sald

that Section 10 is supplemzntal to ths oihix sactignf

and has to be read together with all oth o soobions,

N suit for inj tion %6 negat: the or:lors of
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authofities, namely, &stats OFficer/:ippullats
Authority under the statute stood barra=d unda-
Section 10, The legislative mandate was thas

the court by an order cannot abstruct che

execution of the orders passad by the .o5taze
(OFficer and the appellate authority, Tis haing
SO, thé interim order passed on'15,d,96 is vacatezo,
While this order was being dictated, the loa~nsd
Counsel for the respondents stated thabt the

above mentionud ruling of thu Hon'ble Supranc

Sourt has superceded all the Division Rench/

Full Being rulings of ths Tribunal, At his

stage, the leérned counsel for the applicant

states that he would liks to withdrow the
application with liberty to agitate his griesvance
in the compsatent forum, The 0, A,/MA-726/96, are
therefore, dismissed as uithdraun with liberty

as prayed for,

(8, K Singhz
Membor {4
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